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RESOLUTION RE. STEPS TO IM-
PROVE  ECONOMY AND TO

REDUCE INEQUALITIBS OF
INCOME, ETC.—cond,

MR DEPUTY-SPEAKER: Now wec
take up further consideration of the reso-
lutioa moved by Shri Kanwar Lal Gupta
on the gth December, 1977,

Shri Gupta.
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MR. CHAIRMAN: Motion moved :
*This House urges upon the Govern-
ment to take effective steps to improve
the omy of the country and to re-
duce the incqualities of income, wealth
and penonal comsumption,”
There are some Amendments to be moved,
SHRI S. S. DAS (Sitamarhi): I beg to
move:
That in the. resolution,—
edd at the end—
“and the loot of the rural le by
the urban clitc and o premure
groups be curbed. The Hous: further
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directs the Government to basically
restructure the outmoded, exploitative
and elitist state—capitalist model of the
Indian society and the Indian State.” (1)

MR. CHAIRMAN: Shri Brij Bhushan
Tiwari—not present;

Shri Chandra Shekhar Singh not present,
SHRI GAURI SHANKAR RAI:
(Ghazipur) I beg to move:
That in the resolution. —
Jor “w:alth and p:rsonal Consumption”

substitige—

“Pay, wealth and fix & Ceiling on the

expenditurc” (4)

MR. CHAIRMAN: Shri Ram Dhori

Shastri——not Prosent,
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THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI
H. M. PATEL): Sir, the moti n that has
been moved reads as follows:

““This House urges upon the Govern-
ment to take effective steps to improve
the cconomy of the country and to re-
duce the inequalities of in~ome, wealth
and personal consumption.”

I don't think there should be any difference
of opinion in regard to the second part of
this resolution, to red the inequalities
of income, wealth and personal consump-
tion. And, I presume, the reference to the
econ of the country means that we
should develop the economy in such a way
that these objectives, that is, reducing in-
equalities of income, wealth and personal
consumption, are achieved.

I can only say that the steps which we
are takng to improve the economy are
many, and in fact, I think, we are achiev-
ing a measure of success.

Ever since the Government assumed
office, it has b-en making every effort
to improve the economy in order to
achieve the basic aims of the policy to
which it is committed, namely the eli-
mination ‘of and destitution and
establishment of a social order which
assures freedom and equality to all its
citizens. But the dimensions of the pro-
blems of poverty in India and complexity
of the factors underlying theru rule out any

ick or easy solution. Failure ofover two

ecades of planning to make any dent on
po\rerg show that if the problem is to be
tackled effe-tively, the entire gtrat of
the development should be reviewed and
priorities re-defined and the economic

licy will need to be reformulated in the
E;h: of the new strategy and prioritics.

While in the short region the exigencies

of the current situation is to be taken into

account, the basic thrust of the economic
il [y pig g Loy
nd-term wi on ap)

one adopts to the strategy of development.

We have initiated steps already to read-
define the priorities conformity with the
new strategy of the planning. While the
Fifth Plan for 1978 to 1983 is still being
formulated by the reconstituted Planning

ission. . . . (Interruptions).

SHRI KANWAR LAL GUPTA : The
Minister should tell us specifically the steps
]t_aken and not the policy which they

rame.

:&IR.. CHAIRMAN: Allow him to pro-
ceed.

st TR faar (7T )
MR WEIRT, §H T g ATAAT qATEX
% 20, 30 F T w¥E wAT™ T R,
T ag ¢ f& owar qrf & s
9 W ¥ T FT G, AR oW
T FO AN RFA wfag?
s g ¥ g ew T @ E
gW s gy g e e w g
Ffog s T @rd ?

SHRI H. M. PATEL: Mr. Chairman,
I regret that what the hon. Members
desire cannot be achieved with the speed
with which they desire. They ask what
have we been doing. We have been doing
many things. (Interruptions). Please keep
atience and then you may learnsomething
f you do not have patience you cannot
learn. What I am pointing out are facts.
You have mismanaged the economy of
this country for thirty years. You cannot
cxpectus to change things overnight.
It takes time.

15'02 hrs.
[Mr, DepuTY SPEAKER §n the Chair)

Let us understand this. After all, I should
have thought the hon. Members will
realise l.hi:srhe guidelines have been issued
by the Planning Commission for the pre-
aration of the State Plans for 1978-79

aring in mind our basic objectives of
accelerating  the growth of per capita
income to the maximum possible extent
and to progress towards selfireliance.
That is what is happening. We have to
recognise that to tackle the problem of
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poverty, roating out the problam of unem-
ploymentand underemployment, we have
to emphasise the need to promote measures
which would help to provide employment
®o-a larger number of people. It has been
pointed out in the guiltlines that in order
%o attain the contemplated: employment
targets, taking into account the anticipated
risein the Iabour force, it will'be necemary
to ensure signifroant amd sustained increase
in the labour absorptionin productive work
in dgrievitare including processing storage,
Tarmpat end detribution.......

SHRI KANWAR LAL GUPTA: Ten
minutes should be give to the Minister.

MR. DEPUTY-SPEAKER: At 4 O
clock we have to take up the Adjoum-
ment Motion.

SHRI H.M.PATEL: Guidelines have
to be formulated in order to achieve a
subatantial shift in the investment target
and the Central and State Governments
Po¥icies in arems of the economic policy
will need to be coordinated with the Plan
priarities. Since mssured water supply is
crucial for increasing productivity of

siculture and creation of employment,
highest priority has to be given to invest-
et in irriqetion than it has been recoiv-
ing 30 far. Funds would have to be pre-

for investment in itrigation and
sgricultural production before allocations
are made to other . Itis i ded
1o bring an additional 17 million hectares
of land under irrigation in the next five
years. Large outlays would be needed to
increate p wer generation keeping in view
the potential for employment generation.

16.00 hrs,
ot vy feerd ;. TEW AT

oy faaffr wfaom fe = 7 ag
sy feat &, sa3=s7 whoufes
& wfas, ¥ fagm ?

SHRI H. M. PATEL: Hon. Members
are gciting impatient but they must
know that we have appointed a
study group on this Juestion

wages and incomes pok

with & view to evolve a nati wage
policy, which I think the mover of this
resolution devired. The necesity for app-
ointing such a study group arose because
many distortions had come tntn the econo-
my; in the orgl.niwc}‘ 'l;hbolur il‘aruil_munu.
there are ups at lcvels wages;
lthatl are gf'ﬂmps who are at the mdls:n
evel.

MR. NEPUTY-SPEAKER: Acco :nd!

to our rules, we bave to take up the
jourom=nt motion.

(42nd Amdt.) Act &
Withdrawal of MISA (Resl)

SHRI KANWAR LAL GUPTA : Will
you abolish the fundamental rights to pro-
perty?....(Interruptions).

MR. DEPUTY-SPEAKER: We take
up other business. Shri Samar Ghua.

SHRI SAMAR GUHA (Contsi): 1
beg to move :

“That the further discumsion on the
resolution regarding steps to improve
the economy and reducing inequalities
of incame, otc. moved by Shei war
Lal Gupta on the gth December, 1977,
be adjourned to the next day allotted to
the Private Members'  Resolutions
in the next semion and the provisions
of sub-rule (I) of Rule go and the
proviso to Rule 29 be suspended in their
application to this resolution to enable
the resolution to be set down in the
List of Business wothout ballot, as the
fint item therein.”

MR. DEPUTY-SPEAKER: The ques-

"'ll‘h.:at the fu.\:;!'m' discomion on the
resolution regarding st to improve
the economy and mdu;":g inequalities
of income etc , moved by Shri Kanwar
Lal Gupta on the Eth December, 1957
be adjourned to the next day allotted
to the Private Member's Resoiutions
in the next session and the piovision:
of sub-rule (1) of Rule 30 and the

viso to Rule 29 be ;L;pe-ndrd in their
application to this resolution to enable
the resolution to be set down in the
List of Business without ballot, as the
first item therein.”

The motion was adopted

16.03 hra,

RESOLUTION RE, REPEAL OF

CONSTITUTION (FORTY-SECOND

AMENDMENT) ACT AND WITH-.
DRAWAL OF MISA

SHRI SAMAR GUHA (Contai) :
1 begto move : )

“This house recommends to the
Government to redeem its sacred pledge,
made to the mon the historic
occasion of the las\ Lok Sabha Election,
b; forthwith repeahing the Comtitution
(Forty-second Amerdment) Act, which
was pased by Parliament under a



